
THE GAUHATI HIGH COURT AT GUWAHATI
(The High Court of Assam, Nagaland, Mizoram and Arunachal Pradesh)

LAWAZIMA CAUSELIST
[PUBLISHED UNDER THE AUTHORITY OF THE HON'BLE THE CHIEF JUSTICE]

Web:ghconline.gov.in
[ For Wednesday,7th September 2022]

[ALL MENTION FOR LISTING OF CASES AND FOR ANY URGENT MATTER MUST BE MADE AT 10:30 AM BEFORE RESPECTIVE BENCHES]
[HON'BLE COURTS WILL TAKE UP PART - II HEARING LIST ON ALL MOTION DAYS AFTER COMPLETION OF DAILY LIST, IF TIME PERMITS]

[AT 11:00 AM ]
BEFORE:

DEPUTY REGISTRAR (G AND C) - MR. KAUSTUVMANI GOSWAMI
COURT NO: 115

--------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------
Sr.No. Case Number Main Parties Petitioner Advocate Respondent Advocate
--------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------

ORDERS

1 WP(C)/2278/2016 ANOWAR HUSSAIN SHAH
            Versus
THE STATE OF ASSAM AND 27 ORS

MR.Z HUSSAIN
LEGAL AID COUNSEL

MR.M A I HUSSAIN(R- 12 -
28)
GA, ASSAM( R - 1,3,4,5 &
6)
MRA R BHUYAN(R- 12 - 28)
MR.S H ZAMAN(R- 12 - 28)
ASSTT.S.G.I. R - 2

2 WP(C)/4697/2019 BHARATI BARMAN AND 2 ORS.
            Versus
THE STATE OF ASSAM AND 9 ORS.

MR. S K DAS
MR R KARIM
MR D BARMAN

GA, ASSAM
MR. N ALAM
SC, G M D A

3 WP(C)/5915/2019 M/S. LION HEART CONSTRUCTION AND
PROJECT (SUPPLY/ROAD
CONSTRUCTION/BUILDING AND FINANCE
ETC.)
            Versus
THE STATE OF ASSAM AND 9 ORS.

MS. S B CHOUDHURY SC, PNRD
GA, ASSAM
SC, AG

4 WP(C)/7157/2019 M/S. COASTAL PROJECTS LTD.
            Versus
UNION OF INDIA AND 3 ORS.

MR A KALITA
MR. R K BHATRA
MR B CHOUDHURY
MS R GANGAWAT
MS M N KONYAK

ASSTT.S.G.I.

5 CRP/74/2020 ON THE DEATH OF HAJI RASHID ALI
LASKAR HIS LEGAL HEIRS IKBAL AHMED
LASKAR AND 6 ORS
            Versus
ABDUL MALIK LASKAR

MR. J LASKAR MR. N H BARBHUIYA
MS N J BEGUM

6 Crl.Pet./522/2020 SAKIL AHMED @ SAKIL ALI
            Versus
THE STATE OF ASSAM AND ANR.

MR. D GOSWAMI
MS. M GOGOI
MR. S M BARUAH

PP, ASSAM

7 WP(C)/175/2021 RINA DEKA AND ANR
            Versus
THE STATE OF ASSAM AND 4 ORS

MR B CHANDA
MR. N PATHAK
MR. K K PARASAR

SC, HIGHER EDU
MR B P BORAH (R-3, R-4)
MR P J DUTTA (R-3, R-4)
MR R S RONGHANG (R-3,
R-4)

8 WP(C)/4603/2021 MOFIZ UDDIN AHMED
            Versus
THE STATE OF ASSAM AND 5 ORS.

MR G BORDOLOI
S KHANIKAR
MS. J BURAGOHAIN

SC, ELEM. EDU
GA, ASSAM

9 WP(C)/5714/2021 MANOJ KUMAR NATH
            Versus
THE ASSAM POWER DISTRIBUTION CO.
LTD. AND 18 ORS.

MR. S MITRA
MR A K BORO

SC, APDCL
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10 WP(C)/7054/2021 SAMEL TIRKEY
            Versus
THE STATE OF ASSAM AND 8 ORS

G UDDIN
MS ANNA K P
MD H R AHMED
M GOGOI
MS. P ADHIKARI

GA, ASSAM
SC, EDU
SC, FINANCE

11 I.A.(Civil)/1843/2022
in WP(C)/2683/2022

SUKUR ALI
            Versus
THE STATE OF ASSAM AND 5 ORS

MR. S C BISWAS
MR. A K DAS

SC, FINANCE

WITH
WP(C)/2683/2022 SUKUR ALI

            Versus
THE STATE OF ASSAM AND 5 ORS

MR. S C BISWAS
MS. J GHOSH

SC, SEC. EDU.
SC, FINANCE

12 WP(C)/2084/2022 REKHA BONIA
            Versus
THE STATE OF ASSAM AND 4 ORS.

MR. D P BORAH
MS. S BORO
MR B PAUL
MR B PAUL
S ISLAM

GA, ASSAM
SC, REVENUE

13 WP(C)/2492/2022 AZIM UDDIN
            Versus
THE STATE OF ASSAM AND 5 ORS

MR. S B LASKAR
MR A H AHMED
MR. H A LASKAR
MS N KALITA
MS D DUTTA

GA, ASSAM

14 WP(C)/3256/2022 M/S GANNON DUNKERLEY AND CO. LTD.
            Versus
THE NATIONAL HIGHWAYS AND
INFRASTRUCTURE DEVELOPMENT
CORPORATION LTD. AND 3 ORS

MR S DUTTA
MR. S K DEORI
MR J LIKHA
MS. SOMILA

SC, NHIDC

15
WITH
WP(C)/2651/2022 M/S GANNON DUNKERLEY AND CO. LTD.

            Versus
THE UNION OF INDIA AND 4 ORS.

MR SISHIR DUTTA
MR. S K DEORI
MR J LIKHA
MS. SOMILA

SC, NHIDC

16 WP(C)/4318/2022 MANOJ KR CHOWHAN
            Versus
THE STATE OF ASSAM AND 5 ORS

MR H TALUKDAR
B R BRAHMA
MR. R SARMA

SC, ELEM. EDU

===================================================================================
=============================
LEAVE NOTE OF ADVOCATES FOR 07/09/2022
-
--------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------
------------------------------------------------------------------------------------
1) MRS. N BARUAH 01-08-2022 To 13-10-2022
2) MR. P SARMA 17-08-2022 To 30-09-2022
3) MR. J A AHMED 18-08-2022 To 24-09-2022
4) MR S DASGUPTA 22-08-2022 To 30-09-2022
5) MS. A DEVI 20-08-2022 To 09-09-2022
6) MR. M K MAJUMDAR 24-08-2022 To 07-09-2022
7) MS. B CHOUDHURY 30-08-2022 To 07-09-2022
8) MR A KAKOTI 02-09-2022 To 09-09-2022
9) MR S SARMA 02-09-2022 To 26-10-2022
10) MR D K DAS 12-09-2022 To 20-09-2022
11) MR S HOQUE 03-09-2022 To 14-09-2022
12) MS. B M CHETRI 07-09-2022 To 13-09-2022
13) MS. D GHOSH 03-09-2022 To 16-09-2022
14) MR P K KALITA 06-09-2022 To 14-09-2022
15) MR. S K GOSWAMI 12-09-2022 To 12-09-2022
16) MR. S K GOSWAMI 19-09-2022 To 19-09-2022
17) MR. DITUL DAS 07-09-2022 To 09-09-2022
18) MR D C K HAZARIKA 07-09-2022 To 07-09-2022
19) MR. Y S MANNAN 09-09-2022 To 23-09-2022
20) MS. A VERMA 07-09-2022 To 13-09-2022
21) MR M Z AHMED 07-09-2022 To 07-09-2022
22) MS B DUTTA 07-09-2022 To 07-09-2022
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